
40 13 Oral Answers DECEMBER 8, 1961 Oral Answers 40 14 

Shri Tangamanl: If the enquiries 
were held what was the amount in-
Tolved? If it was not Rs. 27 lakhs, 
was it Rs. 2.7 lakhs? 

Shri Humayun Kabir: There was 
no defalcation at all There were cer-
tain irregularities and necessary ade-
quate steps are being taken to see that 
there are no such irregularities in 
future. 

Shri S. M. Banerjee: May I know 
what steps are being taken and whe-
ther one of the major reasons for re-
moving the present director was thit 
irregularity? 

Shri Humayun Kablr: The present 
director is probably going to resign. 

Shri S. M. Banerjee: And is ~ 
to be offered another big job. 
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I shall read it in English also. 

(a) Yes. 

(b) A copy of the recommendations 
is laid on the Table of the House. [See 
Appendix II, annexure No. 81l. 

(c) The recommendations have been 
circulated to the State Governmentsl 
Union Territories' Administrations for 
their proposals. Their replies are 
awaited. 

Prohibition 

+ Shri Shree Narayan Das: 
.681) jihri Radha Raman: 

I Shri Aurobindo Ghosal: 
L Shri P. G. Deb: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether the varioUs State Gov-
ernments were asked to consider the 
need for fixing BoOrne target date for 
complete prohibition for the whole of 
India during the Third Plan Period; 

(b) if so, their reactions in this re-
gard; and 

(c) which of the States have so far 
indicated their opinion in this re-
gard? 

The Minister or State in the Min-
Istry or Home Affairs (Shri Datar): 
(a) to (c). One of the recommenda-
tions made by the Central Prohibition 
Committee at its meeting held on the 
4th and 5th September, 1961 was that 
there ought to be complete prohibition 
in India before the end of the Third 
Five Year Plan. The recommenda-
tions have been circulated to the StaLe 
Governments ~ their proposal •. 
Their replies are awaited. 




